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The toic Sabha _t at Elewl 0/ the 
Clock. 

(Mr. Speaker in the Chclir) 

MEMBIlR SWORN 

SHRI GUDADINNI BASAOONDAPPA 
KADAPPA (Bijapllr-Mysore) 

ORAL. ANSWBRS TO QUESTIONS 

P ..... I.IlI_ In D .... 

+ 
*1648. SHRI TllNNETI 

VISWANATHAM: 
SHRI MANI8HAI I. PATEL: 

Will Ille Ministlr of SOCIAL WEL-
FARE be pleased to state: 

(a) wbetber it is a fact that the Deihl 
Metropolition Council have recommended 
totai prohibition in Deihi and have propos-
ed to set up a C()mmiltee for tbe purpose ; 

(b) whether the Central Government 
bave allo been requested to co-operate In 
the malter aad whelher the proposed Com-
mittee will include a representative of the 
Central GClvuallllDt; aad 

(c) if so, the details thereof? 

THIi MINiStER OP StATE IN THl! 
DEPARTMENr OF SOCIAL WeLFARE 
(DR. (sm.) PHULRENU GUItA): (a) 
Yet,_&lr. 

(b) aad (c) . No requetl has so far b.eD 
~~iyoll fro,!! t~9 QoJbi ~dmini&trati9Q 

1911 

who are examinin, the recommendations of 
tbe Deihl Metropolltaa Council. 

SKIU TENNETl VISWANATHAM: 
Do I understand that the Government is 
lookiu, iato the matter and i' 10, may I 
know what is the present opinion of the 
Oo_t. whether they Irt of one mind 
witll reaard to prohibition? I "ould Ilk. 
them to bave a oommol'l policy throu,hont 
India. 

THE MINISTER OF PETROLEUM: 
AND CHEMICALS AND SOCIAL WBI.-
FARS (SKRI ASOKA MEHTA): SCI far 
as prohIbitiOn is concemed, the Stat. 
GowralDelltl have to decide wbat they waJlt 
to do. 

SHIU TENNETI VISWANATHAM: 
It I. one of tbe Dirletive PriDCiplll aad, 
I think, the All India Coaaress Party Is 
also In favour of prohibitioD iD parll at 
any rate; they have 80t partial prohibition 
la leveral States. What 1 WaDt to toow 
i. wblther tbe Central Govtrllmellt hal lot 
al'l1 particular view in this matter. 

SHRI ASOKA MEHTA: The Central 
GovernmeDt cODliDues to advise the State. 
to adopt prohibition, hut the CeDtral 
Government in not Is a position to com-
pensate tbem for any loss thiLt may be 
incurred. 
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